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BEFORE THE NATIONAL GREEN TRIBUNAL 
CENTRAL ZONAL BENCH, BHOPAL 

 
 Original Application No. 25/2023 (CZ) 

 

          IN THE MATTER OF: 
  

          SACHIN DAVE                   …Applicant 
 

Versus 
 

     UNION OF INDIA & Ors.                 …Respondent 
 

FACTUAL REPORT OF RIVER KSHIPRA IN DISTRICT 

RATLAM 

Most Respectfully Showeth: 

1. That the Hon’ble National Green Tribunal, (CZ) Bhopal vide 

Order dated 17.08.2023 in OA No.25/2023 Sachin Dave Versus 

Union of India & Ors, constituted a committee, to obtain fresh 

factual Reports on status of river Kshipra, in District Ratlam, 

regarding encroachment on flood plain zone and other no 

construction/ No Development Zone of river,  and discharge of 

untreated industrial effluents, municipal and domestic sewage in 

river Kshipra and water quality of river Kshipra and cross check 

steps/measures of treatment of such discharge. 

2. That in compliance of order dated 17.08.2023, members of the 

Constituted Committee are namely Mr Ashish Singh Advocate  

Commissioner, Shri Praveen Kumar Jain, Scientist “B” from 

Central Pollution Control Board Bhopal, Shri Vishvabandhu 

Meena Scientist “D” from Integrated Regional Office Bhopal 

MoEF&CC and Shri Narendra Kumar Suryavanshi District 

Magistrate District Ratlam (M.P.).  
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3. That the Committee members has jointly inspected the site/flood 

plain zone of river Kshipra on 21.09.2023 and 22.09.2023, 

alongwith  applicant Sachin Dave and other officers of the 

Concerned department. Photographs have taken during the 

inspection of sites. Copy of the visit proceeding prepared (rough) 

at the spot on dated 21.09.2023 & 22.09.2023 is herewith annexed 

as ANNEXURE AC-1.  

4. That during inspection committee was informed by district 

administration that the river Kshipra passes approx. 5 km away 

from Alote Tehsil, in district Ratlam. River Kshipra flows for a 

total length of approx. 39.6 km in Alote tehsil of district Ratlam 

and total Sixteen villages situated near the bank of river Kshipra in 

Alote tehsil.  River Kshipra enters in district Ratlam from  Dadiya 

Khedi village and flows through nearby villages namely Isampur, 

Kamlakhedi,  Lakshmipura, Bhawgarh, Bhojakhedi, Langarkhedi,  

Borkhedi, Palnagra, Tajli, Aakiya, Thuria,  Kishangarh, Kandiya, 

Garda and lastly confluence with Chambal river at Sipawra 

Village in Alote Teshil, District Ratlam.  

5. That the members of the Committee alongwith applicant on 

21.09.2023 and 22.09.2023 physically visited all the villages 

situated on the bank of river Kshipra, and flood plain zone of river 

Kshipra and found no encroachment in the flood plain zone of 

river Kshipra by the villagers or any other person. Committee 

members also inspected drains of villages and found villages have 

toilet with septic Tanks and open drain system with soak pit for 

recharge the wastewater of drain. Domestic solid waste dumped in 

village pits. Sample of Kshipra river water taken from different 

location i.e Dadiyakhedi, Lakshmipura, Langarkhedi and Sipawra.  

Copies of photographs soak pit and taking of sample water in river 
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Kshipra from Dadiyakhedi, Laxmipura, langarkhedi, and Sipawra 

are herewith annexed as ANNEXURE-AC -2. 

 
6. That the undersigned along with other members of the committee 

visited village Sipawra on 22.09.2023, where river Kshipra 

confluence with river Chambal. In Sipawara also committee has 

not found any encroachment in the flood plain zone of river 

Kshipra and Village having population approx. 350 people and 

houses of village is situated about one km away from the river 

bank. We saw and found toilet constructed along with septic tanks 

and open drain found with soak pit for recharge the domestic 

wastewater of village houses.  Water Sample from the river 

Kshipra at Sipawra village was taken for Quality testing of river 

water. 

 
7. It is submitted that Ratlam City is situated approx 80 km away 

from river bank of Kshipra and no river is flowing in city area. 

Drains carrying city waste water flows towards rural area ahead 

Triveni area and Khetalpur area. No drain of the city directly 

meets to any tributaries of river Kshipra. Domestic waste water of 

Ratlam City treated by two sewage treatment plant namely 

Khetalpur STP having Capacity of 16 MLD. And Karamdi road 

STP having Capacity of 21.5 MLD. Both STP are made according 

to the estimated population for the year of 2040. 

 
8. That in view of various grievances it is necessary to explain all  

issues under following headings:- 

A. ENCROACHMENT STATUS: 

During Inspection, we found that No encroachment was there 

in flood plain zone of River Kshipra. 
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B. DISCHARGE OF INDUSTRIAL EFFLUENTS,: 

No industrial units are located in and around Alote Town near 

bank of river Kshipra, so there is no discharge of Industrial 

Effluents into the river Kshipra in Ratlam District. 

C. DISCHARGE OF MUNICIPAL AND DOMESTIC 

SEWAGE : 

During Inspection, the committee found that the discharge of 

Municipal and Domestic sewage untreated waste water of 

Alote town flows through one main drain ( Barod Road Nalla )  

up to 5 km and mixes into river Kshipra. On the spot concerned 

officers of Alote Nagar parishad and local people told to us 

only due to the heavy rainfall for last one week in the region it 

flows otherwise the drain water dried up before meeting river 

Kshipra. Alote town has no sewage treatment plant. Sample of 

untreated drain sewage waste water collected for testing. 

Copies of photographs of Alote town main drain at Barod road 

are annexed herewith as ANNEXURE-AC-3. 

       That committee on 21.09.2023 and 22.09.2023 visited 

trenching ground  and Fecal Sludge Treatment Plant ( FSTP ) 

in Alote town and found it in working condition having 

capacity of processing upto 20 KLD. Treated water used in 

garden nearby of trenching ground. This FSTP is located 1.5 

km away from the town, and also found other dump area of 

municipal solid waste at Tajli Dhatura road. Copies of 

Photographs of the FSTP in Alote Town and solid waste 

dumping site are annexed herewith as ANNEXURE –AC-4. 

D. MINING :  

The committee visited the sand mining area which is identified 

by the Tehsildar, Alote and the committee found that for last 
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few days due to heavy rainfall, the river Kshipra has been 

flooded; therefore sand mining cannot be seen in the river at 

Lakshmipura. However as per information given by the 

Concerned officers on spot, mining of sand is sanctioned in 

river Kshipra on Survey no. 153, in area of 8 hectare in 

Lakshmipura village (Khajuri Solanki) by the Govt. as per rule 

and regulation.  Photographs of sand mining place (not seen 

due to flood in River) at Lakshmipura in river bed of Kshipra  

annexed herewith as ANNEXURE-AC-7. 

E. WATER QUAILTY : 

No Industrial polluting unit installed and operated in the area 

of Alote Town. In order to test the category and quality of river 

water, Committee member Shri Praveen Kumar Jain Scientist 

“B” of Central Pollution Control Board Bhopal has collected 

Water Sample of river Kshipra from different places namely: 

1. Village Dadiya Khedi  (River Kshipra enters in Ratlam 

District) 

2. Village Laxmipura 

3. Village Langhar khedi 

4. Village Sipawra (River Kshipra before Confluence with 

River Chambal) 

5. Water sample collected from (Barod road) main drain of 

Alote Town, which flows, to river Kshipra 

Copy of Central Pollution Control Board Analysis report of 

Sample Water of river Kshipra and drain of Alote Town is 

annexed herewith as ANNEXURE AC- 6. 
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F. ACTION TAKEN PLAN  TO  PREVENT DISCHARGE 

OF MUNICIPAL AND DOMESTIC WASTEWATER IN 

RIVER KSHIPRA BY DISTRICT ADMINISTRATION IN 

ALOTE TOWN :  

1. Alote town is situated 5 km away from river Kshipra and 

the town extended in the area of approx. 300 Square km and 

having 15 wards, total population is around 28000. Under 

solid waste management, the Nagar Palika uses 6 garbage 

vehicle and two garbage trollys for cleaning drains in the 

entire town. About 4 tons of garbage is collected every day, 

wet, dry waste is collected separately by garbage vehicle 

and sent to the trenching ground, and processing is done on 

separate platform. Organic manure is prepared by 

processing wet waste through window composite and pit 

composite method. 

In this process, dry waste is sorted and processed at 

the MRF Centre. Along with this, the building material 

waste is processed and stored in separate pits by the C& D 

Plant. Under liquid waste management system SBM 2.0 

nagar Parishad Alote has prepare the action plan to 

prevent flow of waste water generated from Alote town 

to river Kshipra. In action plan STP of SBR technology 

is proposed for sanction and approval. To reduce 

pollution fecal sludge treatment plant (FSTP) in the 

trenching ground has been made by the Municipal 

Council. For implementation of legacy waste dumpsite 

remediation project a detailed project report has been 

prepared and online bid no. 2023_UAD-267227_1 dated 

12.04.2023 has been issued.  
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2. Water polluting unit are not installed and operated in 

the region of Alote Town. 

3. Under sewerage Waste Management and Solid waste 

Management in Villages, solid waste management, Ghat 

Development and Sewerage Waste Management done in 

rural area under scheme of Swach Bharat Mission (Gram), 

in  all sixteen villages septic tanks has been constructed for 

individuals and Community Toilets and drainage system for 

the sewerage is being developed. Garbage pits and garbage 

collection vehicle have also been deployed.  

4.  Details of Sewerage waste management in Alote Town; 0.7 

MLD of domestic wastewater is generated from town Alote.  

To prevent domestic waste water generated from town from 

being discharged into river Kshipra, the Nagar Parishad has 

prepared an action plan for SBR technology sewerage 

treatment plant (STP) by laying gravity sewer line at the 

outlet of the main drains meeting the river under liquid 

waste management system SBM 2.0 has been approved in 

the nagar parishad meeting held on 07.08.2023. waste water 

will be disposed of with a capacity about 1.0 MLD per day, 

which will be built up to Barod road bypass of the outer 

area of town. Under this drain located on Anadi Kalpeshwar 

Mahadev road of the town area will be covered.  

5. Action taken report regarding FSTP in Alote Town:  It is 

submitted that fecal sludge is being collected from time to 

time from septic tanks of the town area and is being dumped 

on the FSTP.  The capacity of the FSTP has been 

increased from 20 KLD to 3000 Liters tanker capacity 
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and is being dumped through tanker. The water collected at 

the FSTP is used in the garden located near the trenching 

ground. And it is also ensured that all the garbage and solid 

waste of Alote town collected and dumped at specified 

trenching filed.    

6. An estimate for demarcation the high water level on the 

river bank has been prepared and presented to the chief 

engineer for inviting tender on 25.09.2023.  

                 Copy of the Action taken Plan of Ratlam 

district administration is annexed herewith as 

ANNEXURE- AC-7. 

OBSERVATION:   

            Requirement of adequate capacity of sewage 

treatment plant ( STP ) at Alote town to treat the 

domestic sewage waste water of Alote town, so that 

we can save the river from contamination.  

             Presently due to rainy season and heavy 

rainfall flood type situation in river Kshipra, the 

sampling will not give true picture of river Kshipra 

water quality. It is submitted before this Hon’ble 

Tribunal that right time of sampling of water of river 

Kshipra is in the month of April and May 
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The factual report of the committee after visit is being 
submitted before this Hon’ble Tribunal. 

 
 
 

Committee Report 
                    Through 

 

 
 

                                                                                ASHISH SINGH 
(Advocate Commissioner) 

 
Dated: 03.10.2023 
Place: New Delhi 
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ANNEXURE- AC-1. 

VISIT PROCEEDING PREPARED (ROUGH) 
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ANNEXURE- AC-2 

PHOTOGRAPH OF WAKING OF WATER SAMPLE 
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ANNEXURE- AC-3 

ALOTE TOWN MAIN DRAIN AT BAROD 
ROAD
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ANNEXURE –AC-4 

FSTP AT ALOTE TOWN 

 

 



20 
 

 

 



21 
 

 

 



22 
 

ANNEXURE –AC-5 

PLACE OF SAND MINING AT LAXMIPURA 
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ANNEXURE AC-6 

ANALYSIS REPORT OF WATER SAMPLE: CPCP 
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ANNEXURE AC-7 

ACTION TAKEN PLAN REPORT OF RATLAM DISTRICT 
ADMINISTRATION 
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ANNEXURE AC-8 

OBSERVATION  OF  SHRI VISHVABANDHU MEENA 
SCIENTIST “D” FROM INTEGRATED REGIONAL OFFICE 

BHOPAL MOEF&CC 
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